To,

The Registar Genera

Principal Bench,

National Green Tribunal, -
Faridkot House, Copernicus Marg,

New Delhi - 110001

Reg: Cutting & selling of the Big Green Mango Tree WITHOUT the appropriate authority PERMISSION by
few RWA members of C-3A Block ( Flat No 1 ABC to 26 ABC ), Janakpuri, New Delhi- 110058 - White Lie

by 10O SI Kavish in his enguiry report.

Respected Hon'ble Sir,

I, Somesh Agrawal, R/o C-3A/22B, Janakpuri, New Delhi, Mobile: 9868846846 states the following:

1. That pls refer my complaint vide no. 0A/023/2023, Principal Bench, Court no. 2, New Delhi.

2. That refer my application vide DD No 45 dated 19/12/2022 & DD No 48 A dated 21/07/2023 at
Janakpuri Police Station. {Copy attached).

3. That as per the COMPUNDING AFFIDAVIT of Ashish Bhasin and Eish Malik dated 13" March 2023
declaring “ That the cutting/damage of 01 nos. of tree/tress without permission at inside of
Omkar Compund, C3A Block, Janakpuri, New Delhi -110058 by us.” { Copy attached 02
compunding affidavit }.

4. That as per Forest Department inquiry report dated 26/12/2022 Ashish Bhasin and Eish Malik has
tried to MISLEAD the inquiry by telling WHITE LIES that the MCD has cut the big green mango
tree. {Copy attached).

5. That as per Asst Director (Hort.) MCD West Zone letter No. DDH/ADH/WZ/MCD/2023/D-1623
dated 14/03/2023 “There is no information available in the record regarding tree cut at C3A
Block, Janakpuri, New Delhi — 110058. ( Copy attached).

6. That the Cutting & Selling of the Big Green Mango Tree WITHOUT the appropriate authority
PERMISSION, Delhi Municipal Corporation / Forest Department is clear cut violation and
punishable under The Delhi Preservation Of Trees Act, 1994 and various sections of indian Penal
Code 1860.

7. That as per the inquiry report of 10 S! Kavish D-6395 Mobile: 8373945880 has written a FALSE
WHITE LIE “ After receiving the above-mentioned the complainant the provided address C-3A
Block Janakpuri Delhi was visited where no traces of tree cutting was found.” in his inquiry report
for his self interest in lieu of money & cover up without investigation. (Copy Attached).

8. Attached is the Delhi Police Vigilance (West) enquiry report dated 04/05/2023 for kind reference.

S. | therefore kindly pray before the Hon'ble Lordship to kindly give DIRECTIONS to the Local Police
to REGISTER FIR for THEFT, MISCHIEF etc under IPC 1860 immediately & necessary action.

Thanking You,

purs Sincerely, |\

Place: New Delhi -
Date: 21 Sept 2023 ~{Sodhresh Agrawal)



To,

The SHO,

janakpuri P.5.

New Dethi — 110058

Reg: Cutting g selling of the Big Green Mango Tree WITHOUT the appropriate authority
PERMISSION by few RWA members of C-3A Block ( Flat No 1 ABCto 26 ABC ), janakpuri, New
Dethi- 110058.

|, Somesh Agrawal, R/0 C-3A/22B, Janakpuri, New Delhi, Mobile: 9868846846 states the
following:

1. That the few RWA members of C-3A Block ( Flat No 1 ABCto 26 ABC, Janakpuri, New
Dethi have JILLEGALLY got CUT & SOLD the BIG GREEN MANGO TREE planted outside of
flat 25A (Car parking area) in the month of June J luly 2020 when COVID-19
restrictions was in force WITHOUT the appropriate authority PERMISSICN, Delhi
Municipal Corporation.

That on my RTl application no. 27/DDH/WZ dt 10/11/2022 and as per RTI reply no.

DDH[WZ}'ZOZH D-459 dt 05/12/2022 by the DDH piO/West Zone, Delhi Municipal

Corporation, Raja Garden, New Delhi- 110027 “There is no information available in the

record regarding trees cut by SOMC in the month of May / June/ July / August 2020.”

{Copy attached}.

3. That the <aid Big Green Mango tree was approx 15 meter to 16 Meter in height,
approx 19 inch to 21 inch in width and approx 20 plus years in age. This mangc tree
was producing mangoes in season every year.

4. That the Cutting & Selling of the Big Green Mange Tree WITHOUT the appropriate
authority PERMISSION, Delhi Municipal Corporation is clear cut violation and
punishab!e under The Delhi preservation Of Trees Act, 1994 and various sections of IPC.

5. ltis requested o0 REGISTER FIR immediately & necessary action against these few RWA
members.

[

Thanking You,

ours Sincergly,

)

esh Agrawal)

>

place: New Delhi

Date: 19" Dec 2022

Copy to!

'. Hon'ble LG, Delhi (By email)
sgaymissioner of Police, Delhi {BY email)

issioner, Municipal Corporation of Delhi {By email)
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To, 48R

The SHO, Q”/?—/M ]
Janakpuri P.S. _

New Delhi — 110058.

Reg: Cutting & selling of the Big Green Mango Tree WITHOUT the appropriate authority
: PERMISSION by few RWA members of C-3A Block { Fiat No 1 ABC to 26 ABC ), Janakpuri,
5*3 New Dethi- 110058.
é |, Somesh Agrawal, R/o C-3A/22B, lanakpuri, New Delhi, Mobile: 9868846846 states the
following:

1. Thatrefer my application vide DD No 45 dated 19/12/2022. (Copy attached).

2. That as per the COMPUNDING AFFIDAVIT of Ashish Bhasin and Eish Malik dated
13" March 2023 declaring “ That the cutting/damage of 01 nos. of tree/tress
without permission at inside of Omkar Compund, C3A Block, Janakpuri, New Delhi
-110058 by us.” { Copy attached 02 compunding affidavit ).

3. That as per Forest Department inquiry report dated 26/12/2022 Ashish Bhasin and
Eish Malik has tried to MISLEAD the inquiry by telling WHITE LIES that the MCD has
cut the big green mango tree. (Copy attached).

4. That as per Asst Director (Hort) MCD West Zone letter No.
DDH/ADH/WZ/MCD/2023/D-1623 dated 14/03/2023 “There is no information
availabie in the record regarding tree cut at C3A Block, Janakpuri, New Delhi —
110058. { Copy attached]).

5. That the Cutting & Selling of the Big Green Mango Tree WITHOUT the appropriate
authority PERMISSION, Delhi Municipal Corporation is clear cut violation and
punishable under The Delhi Preservation Of Trees Act, 1994 and various sections
of Indian Penal Code 1860.

6. That as per the inquiry report of 10 SI Kavish D-6395 Mobile: 8373945880 has
written a FALSE WHITE LIE “ After receiving the above-mentionad the complainant
the provided address C-3A Block Janakpuri Delhi was visited where no traces of
tree cutting was found.” in his inquiry report for his self interest in lieu of money &
cover up without investigation. (Copy Attached). Departmental inquiry & STRICT
ACTION against 10 Si Kavish for writing WRONG FALSE inquiry report, serious
misconduct, negligence of duty, corruption etc must be initiated immediately.

7. if in future any incident happens to either myself or my old aifing bedridden
mother than this few resident group and the few police personals from Janakpuri
PS will be totally responsible and accountable as local police is in hand in glove
with Ashish Bhasin and acting on his instructions. They may FRAME myself in a
WRONG FALSE case for complaining against them. { ie.. In future they may implant
Narcotics / illegal arms ammunition etc in my car, home}.

8. A fair transparent honest genuine investigation must be initiated on the concerned
local police personals NEXUS with Ashish Bhasin etc.

9. That No Written statement of myself was taken by the 10, SI Kavish and now |
demand that my written statement shall be taken hlong with Yjdeo recording.

!
i
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10. It is requested to REGISTER FIR for THEFT, MISCHIEF etc under IPC immediately &
necessary action.

Thanking You,

Place: New Delhi
Date: 21st July 2023

Copy to:

Hon’ble LG, Delhi (By email)
Commissioner of Police, Delhi (By email)
DCP West (By email)

Spl CP Vigilance { By email)

DCP Vigilance (By email)

U oB WM e



T

12

GOVT. OF N.C.T. OF DELHI
DEPARTMENT OF FOREST & WILDLIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS (WEST)
WEST FOREST DIVISOION: MANDIR LLANE: NEW DEILHI-60
E-Mail: - defwest.gnctd@gov.in

BEFORE THE DEPUTY CONSERVATOR OF FOREST/TREE OFFICER
WEST DIVISION, NEW DEL I

IN THE MATTER OF:

ILLEGAL CUTTING OF 01 TREE AT C 3A BLOCK, JANAKPURI, NEW DELHI - 110058
(NEAR GATE NO.1)

F.2 (304)/DCF (W)/Tree Offence/ID- 114/2022-23/ |293 £ = 12990

8

ORDER

This order is in reference to the matter of illegal cutting of 01 tree at C 3A Block,
Janakpuri, New Delhi — 110058 (Near Gate No.1).

n. Eish Malik, President, RWA, R/o C 3A/1A, Janakpuri, New Delki - 110038 and Sh.
Ashish Bhasin, Secretary, RWA, R/o C 3A21C, Janakpuri, New Delhi 110058 have
accepted the fact that 01 trec at C 3A Block, Janakpuri, New Delhi - 110058 (Near Gate

No.1) has been cut by them and is ready to compound the case.

Sh. Eish Malik, President, RWA, R/o C 3A/1A, Janakpuri, New Delhi 110058 and Sh.
Ashish Bhasin, Secretary, RWA, R/o C 3A/21C, Janakpuri, New Delhi 110058 has
submitted the compounding affidavit along with the fine of' Rs. 60,000/ vide Demand
Draft Number 003750 Dated:13.03.2023 in the office of the West Forest Division on
14.03.2023.

The undersigned direct the offenders to plant 10 saplings of Mango Trees of at least 6
feet height in the same locality where the tree was felled down illegally and submit the
compliance report of the same in the office of West Forest Division within 01 week of

1ssuance of this order,

Dated: |7 l03 12013
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1 5. The undersigned also direct Sh. Eish Malik, President, RWA, R/o C 3A/1A, Janak
New Delhi - 110058 and Sh. Ashish Bhasin, Sceretary, RWA, R/6 C 3A/21C, Janakpu
New Dethi - 110058 that for cutting/pruning/transplantation of tree permission from
Department of Forest & Wildlife, GNCTD has to be taken from E Forest Portal @

hitp://treeremoval.delhigovt.nic.in/

6. The case booked against Sh. Eish Malik, President, RWA, R/o C 3A/1A, Janakpuri, New
Delhi - 110058 and Sh. Ashish Bhasin, Secretary, RWA, R/o C 3A/21C, Janakpuri, New

Delhi - 110058 and 1s disposed ofT.

DEPUTY CONSERVATOR OF FOREST/TREE OFFICER
WEST FOREST DIVISION

To
1. Sh. Eish Malik, President, RWA, R/o C 3A/1A, Janakpuri, New Delhi — 110058.
2. Sh. Ashish Bhasin, Secretary, RWA, R/o C 3A/21C, Janakpuri, New Delhi — 110058.
3. Sh. Somesh Aggarwal, R/o C 3A/22B, Janakpuri, New Delhi — 110058.
4. The Deputy Director (Ilorticulture), MCD, 4" Floor, Dr. Sahib Singh Verma Bhawa,
Near Shivaji College, Raja Garden, New Delhi - 110027.
Copy To
1. The Conservator of Forest, Department of Forests & Wildlife, GNCTD, A Block, 2™ Eloor, Vikas
Bhawan, 1.P. Estate, New Delhi - 110002 for kind information.
: DEPUTY CONSERVATOR OF FOREST/TREE OFFICER
. WEST FOREST DIVISION
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE DEPUTY DIRECTOR (HORT.),
HORTICULTURE DEPARTMENT/WEST ZONE,
4" Floor, Dr.Sahib Singh Verma Nigam Bhawan
Near Shivaji Collage, Shivaji Place, Raja Garden, New Delhi-110027

No. DDH/ADH/WZ/MCD/2023/D- 1623 Dated : {4 /03/2023
To,

Dy. Conservator of Forest -

West Forest Division, GNCTD

Mandir Lane

New Delhi-110060

Sub :- Reply of Notice under DPTA Act, 1994 in court cf tree officer (West).

1. Reference is made to your office letter no. F.2(304)/DCF(W)/TreeOffence/ID-
114/2022-23/12124-12129 dated 24.02.2022 regarding tree offence of cutting of 01 tree
located at C3A Block, Janak Puri, New Delhi-110058 (Near Gate No-1).

2 In this regard it is submitted there is no information available in the record regarding
tree cut at C3A Block, Janak Puri, New Delhi-110058 (Near Gate No-1).

Submitted please.

-

Asstt. Director (Hort.)

Aliash Ereeidi @Rt
MCD, West Zotie

s
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Reference Atiached : 1. GC-60 Dated:; 17.01.20;‘323
2.GC-39  Dated: 13.01.2022
3.GC-40 Dated: 13.01.2023
Na me of the Complainant : Sh. Somesh Agrawal R/o C-3A/22B, Janakpuri,

New Delhi.

Gist of the Complaint : The complainant alleged that RWA members of
C-3A Block Janakpuri Delhi had illegally got cut & Sold a mango tree planted
outside of Flat 25A in the month of June/July 2020. Moreover, the complainant
stated that he lodged a RTI vide application No 87/DDH/WZ Dated 01.11.2022
and as per RTI reply No. DDH/WZ/2022/D-459 Dated 05.12.2022 by DDH

- PIO/West Zone Delhi Municipal Corporation Raja Garden New Delhi © There
is no information available in the record regarding trees cut by SDMC in the
monthe of May/June/July/August 2020.

Enguiry Condueted : After receiving the above-mentioned the
complainant the provided address C-3A Block J. anakpuri Delhi spaswvisited
where no iraces of tree cutting was found: Thereafier the complainant was
contacted who fold that RWA members of C-3A Block Janakpuri Delhi had
illegally got cut & Sold a mango tree planted outside of Flat 25A in the month
of June/July 2020. Moreover, the complainant stated that he lodged a RTI vide
application No 87/DDH/WZ Dated 01.11.2022 and as per RTI reply No.
DDH/WZ/2022/D-459 Dated 05.12.2022 by DDH ‘PIO/West Zone Delhi
Municipal Corporation Raja Garden New Delhi “ There is no information
available in the record regarding trees cut by SDMC in the monthe of
May/June/July/August 2020.

Moreover, the complainant told that no PCR was made by the
complainant at the time of incident and no complaint was received at police
station Janakpuri from MCD department, Forest Department Delhi regarding
the cutting of tree. Diring loeal enquiry it surfaced:that there was a parking
issue between: RWA and the complaint. Further the locus standi on this
complaint is of Forest Department Delhi and no complaint'is received at police
station Janak puri from the said department. *

Conclusion : In view of facts and circumstances mentioned above, no
police action has been made out. It is, therefore, requested that the present
complaint may be filed please. ’ \ RS

SI Kavish

g
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Reference Attached

Referemce No.=- 1.C-1120/23 /SHO/JP DT.21/07/23

Name & Address of the complainant: -SH.Somesh Agrawal R/O HNO-C
3A/22BJanzk Puri Delhi.

Gist Of allegations:- f=rq # g =t SH.Somesh Agrawal IU<F &
W%@%W%mcsAazozoﬁ@mwmagRWA
TN AT 96T =T 29 Al § H1E 7 a9 Ay Y AN @y = gawmr
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